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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

0.A- NO. 2721/1992

Hew Delhi this the 30th day of Junes, 1997,

HON’BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HON’BLE SHRI N. SAHU, MEMBER (A)

Shri Mahandra $/0 Manak,

Casual Labour Khalasi under

Pl Hapuir and 10W Hapur,

Plorthern R Way

FAD V-213, Subhash Nagar,
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L By Shri K. K. Patel, advocate )
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Shri Justice K. M. Agarwal, Chairman -

Mone appears for the applicant though the name of
Shri B Ko Batra is shown as the counse) For  the
applicant. Shri S K. Sawhney appears as Loy
counsel for  Shri o Batra  and makas A praver  for
adjournment  on the around that Shri Batra is  Ofwel |
Fraver for adiournment is refused becauss on 15 . 4., 1997
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